
NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHT

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 20.10.2016

NAME OF THE COMPANY: Sh. Sanjay Gambhir & Ors. V/s M/s.
Ltd.

SECTION OF THE COMPANIES ACT: 3971398

c. P. NO.
cA. NO.

PRESENT: SMT. INA MATHOTRA
Hon'ble Member (J)

NEW DELHI

Renaissance Buildcon
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ORDER

Ld. Senior Counsel fbr Respondent No'2 has argued out his prayer for del

from the arraY of the Parties.

2.Neitherpetitioner'scounsel,northearguingcounselsforRespondentnos'3to5i'
ltr1

are present in court. tl,

3. Be listed on the date already frxed i'e, 21J02016 for frnal disposal' (t * ii1J*-- l,J--t
(Ina Malhotra) 
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(Ina Malhotra) j
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